
. 7%
AZ8dl Kn

A""'il=Mahotsav

OFFICE OF THE__P_RlNClPALDISTRICT & SESSIONS J_UDGE__(HQ,'$): DELHI

OFFICE ORDER

With the prior approval of the Ld. Principal District 8. Sessions Judge (HQs),'i'|s Hazari Courts, Delhi,
the following posting & transfer of Drivers are made in view of official exigencies with immediate effect :-
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= Sh. Manoj Kumar, Pool Car Section. Pool Car Section,
Slo Sh. Gulab Singh, Rohini Courts. Delhi 'l'is Hazari Courts. Delhi
EC:1DD4B132309193

§ sh, Han Mon;-m_ Pool Car Section, Pool Car Section, ,
‘ Slo Sh. Rattan Singh, Rohini Courts, Delhi Rouse Avenue Court Complex,
‘ EC:1 0054/12720775 1 y_ _ __ New Delhi

Sudhir Kumar 1 l Pool Car Section, Pool Car Section, in
S/o Sh. Anand Singh, ‘Fs Hazari Courts, Delhi Rouse Avenue Court Complex,
EC: 10102/25171979 New Delhi

(at present working at Pool Car
Section, RACC w.e.f. 21.10.2020)

Sl1.\"/inod Kumar, Pool Car Section, Office of the Principal Judge (HQIHOD)
;S.'o Sh. Kalyan Singh, Patiala House Courts, New Delhi Family Courts,
Ec;10n21 l D»-iarka: New Delhi

| l (on Diverted Capacity)
Sh. Somnath, , Oflice of the Principal Judge Pool Car Section,
S/o Sh. Mahinder Lal, I (HQIHOD) Family Courts, Rouse Avenue Court Complex,
EC: 10035 ~ Dwarka, New Delhi New Delhi

(on Diverted Capacity) 1* .

6 l 7 flit 7 PoolCarSection, Pool CarSection,

l EC: 1Q099 I 66585667 7 W W i H New Delhi f
7 § Sh. Naresh Kumar, Pool Car Section, Pool Car Section,
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i Slo Sh. Shiv Charan, Y Karkardooma Courts, Delhi I Saket Court Complex

,S!o Sh. Amar Singh, ~ Rouse Avenue Court Complex, Karkardooma Courts, Delhi ;
EC: 1Q085 I 96528502 W , _ W New Delhi W 7 fl_ 7 7

ISh. Jitpnder Kuinar. Pool Car Section, Pool Car Section, if
- S/o Sh. Chander Mohan, Patiala House Courts, New Delhi Saket Court Complex, New Delhi
EC:- 1'0065]29ezs63e2 (W
Sh. Suresh Kumar, J Pool Car Section. Pool Car Section, '
Slo Sh. Sama Dhan A 'Fs Hazari Courts, Delhi Rouse Avenue Court Complex,
ec: 16081134322223 l New Delhi

Note: 7
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Non-compliance of the abcvesaid transferlposting order or immediately proceeding on teave shall be
viewed seriously 8. considered as deliberate insubordination and the erring official will be liable for
suitable disciplinary action as per rules.

Vehicle bearing reg. no. DL-'iClVl-4245 (SX4) attached with Sh. Mano] Kumar, Ld. Spl, Judge PC Act
[CBl)-17, RACC, be provided to Pool Car Section, Sake-t Courts, New Delhi as the vehicle is required to
be provided to Sh. Himanshu Raman Singh & Ms. Nupur Gupta, Ld. CJM, South & South East, Saket
Court, New Delhi. -
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The co_nce_rned driver is further directed to handover the charge of vehicle (if any) and join his respective place
of posting immediately.

(San'B42-Y 3"" ' l
Office-in-C arge, Pool Car Section,

' ‘fis Hazari Courts, Delhi. -i
No L70 til‘/"Lmq(i'Pq|c rrs Q90“ mloo ars P/THC/2024 Dated

Copy fonrvarded for information and necessary action to:-

The PS to Ld. The Principal District & Sessions Judge (HQs), R.No.302A, TiS Hazari Courts, Delhi.
The PS to Ld. Principal Judge (HQIHOD), Family Court, Dwarka, New Delhi.
The Sr. Administrative Oificer (Judl.) lBranch lncharge, Admin. Branch ill, Central, THC, Delhi
The A.O., Accounts Branch, (CentralISouth/North-West, East, New Delhi District), Tis Hazari, Saket,
Rohini, Karkardooma, Patiala House & Rouse Avenue Court Complex, Delhi/New Delhi
The Branch lncharge, Pool Car Section, (Southi'North-West, East, New Delhi District), Saket, Rohini,
Karkardooma, Patiala House & Rouse Avenue Court Complex, DelhiiNew Delhi
Personal File Admin. Branch Ill, (Central) THC.
Dealing Assistant (Leave, ACR seat, Sen/ice book seat), Admn. lll & Layer Seat for uploading the
order (CentralISouth/North-West, East, New Delhi District), Tis Hazari, Saket, Rohini, Karkardooma,

\/Q/fatiala House & Rouse Avenue Court Complex, DelhiINew Delhi
The Dealing Asst., Website Committee, THC with the direction to upload the order on, the
“Employees Corner" (on website).
The Drivers concerned with the directions to comply the order and handover the charge of vehicle (if
any). _ _ 3
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